SI
No.

10

11

Case
Type
Cco
Cco

CPAN

CPAN

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

Filing No.
1071/2026

1074/2026

399/2026

401/2026

861/2026

862/2026

866/2026

867/2026

873/2026

874/2026

875/2026

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 19-03-2026 To 20-03-2026~All rows are shown

Name of Petitioner

SHAHNAWAZ MIR
Mobile:9748288597

AMIR KUMAR DAS @ OMIR KUMAR DAS
Mobile:9831899025
Email:MOUMITA06000@GMAIL.COM

RASWANARA BEGUM @ MASAMAT RASWANARA
BEGUM

Mobile:7059140612

Email: SHAHEBSADHUKHAN@GMAIL.COM

GANESH GHOSH
Mobile:7980227566
Email: ANIRBANDAS3065@GMAIL.COM

SHANTI SOREN AND ORS.
Mobile: 7908299052
Email:SOMNATHCHAKRABORTY77@GMAIL.COM

HISI SOREN AND ORS.
Mobile:7908299052
Email: SOMNATHCHAKRABORTY77@GMAIL.COM

MD ZAHID
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

AFTAB ANWAR AND ANR.
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

KHAIRUL SARKAR
Mobile:7602744297
Email:ASHOKHALDER@GMAIL.COM

PETITIONER
Mobile:9674245848
Email:CHITRAKBISWAS4@GMAIL.COM

SUBAL DAS @ SUFAL DAS

Name of Learned Compliance

Advocate

SALMA SULTANA
SHAH

MOUMITA GHOSH

SHAHEB
SADHUKHAN

ANIRBAN DAS

SOMNATH

CHAKRABORTY

SOMNATH

CHAKRABORTY

INDRANIL HALDER

INDRANIL HALDER

ASHOK HALDER

CHITRAK BISWAS

KAUSHIK

By Date
10-04-2026

10-04-2026

10-04-2026

10-04-2026

09-04-2026

09-04-2026

09-04-2026

09-04-2026

09-04-2026

09-04-2026

09-04-2026

List of Defect(s)

REQUIRED TYPE COPIES AND DISTRICT DOES

NOT MATCH
RESPONDENT NO. 4 PIN WRONG

CASE NO. WRONG

WRONG BENCH (COURT)

FOR WANT OF GR /PTN CASE NUMBER

WANT OF GR/PTN NUMBER

1) ... DISTRICT AT CAUSE TITLE

1) .. ...... DISTRICT AT CAUSE TITLE

1) ... CLARIFICATION NEEDED REGARDING

TRIAL COURT REJECTION DETAILS AT

PARAGRAPH ONE ( DATE AND ALL REJECTION
DETAILS MENTION AT PARAGRAPH ONE )

1) ... COMPLAINANT IDENTITY DISCLOSED AT

WHOLE PETITION AND ANNEXURES

COMMISSIONER SIGN REQUIRED



SI
No.

12

13

14

15

16

17

18

19

20

Case
Type

CRM (A)

CRM (A)

CRM (A)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

CRM(M)

Filing No.

877/2026

890/2026

895/2026

706/2026

723/2026

730/2026

731/2026

739/2026

743/2026

Name of Petitioner

Mobile: 7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

PARBATI SARKAR @ PARBATI DAS
Mobile:7044063766
Email: SUMANTADAS505@GMAIL.COM

JAKIR SK.
Mobile:6289208065
Email:BASEANURAGO01@GMAIL.COM

MD. NASHIM AHAMED @ BISHED
Mobile:9804639668
Email: ARUPSKYHOT@GMAIL.COM

MUNNA
Mobile:9830970472
Email:MAZHAR52726 @GMAIL.COM

ISLAM SARDAR @ ISLAM ALI
Mobile:9836178210
Email:SYEDJULFIKARALI@GMAIL.COM

TAJ MOHAMMAD @ CHAND
Mobile:9674908483
Email:IRINAMULLICKO1@GMAIL.COM

PETITIONER
Mobile:9007045108
Email:KAZIRANA444@GMAIL.COM

TARAK DAS
Mobile:6289208065
Email:BOSEANURAG001 @GMAIL.COM

SADDAM HOSSAIN @ PUTIA @ SADDAM HOSSAIN
SK

Mobile:9831189364

Email: SOUMIKGANGULI@GMAIL.COM

Name of Learned
Advocate
CHOUDHURY

SUMANTA DAS

ANURAG BOSE

ARUP KUMAR
BHOWMICK

MAZAHAR
HOSSAIN
CHOWDHURY

SYED JULFIKAR ALI

IRINA MULLICK

KAZI MOKHLASUR
RAHMAN (RANA)

ANURAG BOSE

SOUMIK GANGULI

Compliance

By Date

10-04-2026

10-04-2026

10-04-2026

09-04-2026

10-04-2026

09-04-2026

09-04-2026

10-04-2026

10-04-2026

List of Defect(s)

1) ... COMPLAINANT IDENTITY DISCLOSED AT
FIR AND ANNEXURES

1 PENDENCY OF GR CASE NOT MENTIONED
PROPERLY

2. HIGH COURT REJECTION CASE DETAILS NOT
FURNISHED IN PARA

1) ... COMPLAINANT IDENTITY DISCLOSED AT
FIR COPY

1. PIN CODE MISSING IN THE ADDRESS

2. TRAIL COURT CASE NUMBER WRONGLY
MENTIONED IN CERTIFIED COPY

VICTIM GIRL FATHER NAME HAS BEEN
DISCLOSED - NOT COMPLIED PROPERLY

ATTACH DELIVERY REPORT OF EW340790680IN

AS PER STATEMENT IN PARA 6, PETITIONER IS
THE NEIGHBOUR OF COMPLAINANT. SO
NECESSARY STEPS NEED TO BE TAKEN TO
HIDE PETITIONER AND HIS RELATIVES NAMES
AND IDENTITY

1) INCOMPLETE PRAYER PARA ... 2) VICTIM
GIRL NEIGHBOUR NAME AND DETAILS WHO IS
ALSO ACCUSED HAS BEEN DISCLOSED ... 3)
MENTION PREVIOUS HONBLE HIGH COURT
CASE DETAILS WITHIN 1ST PARA

VICTIM GIRL MOTHER NAME DISCLOSED (PARA
-2)



SI Case Filing No. Name of Petitioner Name of Learned Compliance

List of Defect(s)

No. Type Advocate By Date
21 CRM(R) 25/2026 SUJOY DAS SANANDA 10-04-2026 1) VICTIM GIRL IS TENANT OF PETITIONER. SO
Mobile:9123845860 BHATTACHARYYA NECESSARY STEPS NEED TO HIDE PETITIONER
Email: SANANDABHATTACHARYYALLB@GMAIL.COM AND HIS RELATIVES IDENTITIES .... 2) LD TRIAL
COURT CASE TYPE MENTIONED IN PETITION
NOT MATCHING WITH CASE TYPE MENTIONED
ON IMPUGNED ORDER COPY (POCSO CASE)
22 CRR 1266/2026 HASAN SHAH @ BABU @ RAJIB HASSAN SHAH AND  DILIP KUMAR 09-04-2026 WRONG GR TYPE MENTIONED IN THIS
OTHERS SHYAMAL PETITION
Mobile:9831607485
Email:DILIPADV77@GMAIL.COM
23 CRR 1271/2026 MANGLU SEKH AND OTHERS SOMDEV ASH 09-04-2026 DISTRICT NAME MISSING IN ALL PETITIONER
Mobile:8777626982 ADDRESSING PORTION
Email:ASHKANILLP@GMAIL.COM
24 CRR 1274/2026 CENTRAL BANK OF INDIA CHITRA BHANU 09-04-2026 PETITIONER PIN CODE MISSING IN THIS
Mobile:9836131173 GUPTA PETITION
Email:CBGUPTAO01@GMAIL.COM
25 CRR 1286/2026 SAMPA SINHA BASU ABHILASH 09-04-2026 WRONG DISTRICT MENTION IN THIS PETITION
Mobile:7980510989 CHATTERJEE
Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM
26 CRR 1290/2026 BUDDHADEB MANDAL GUNJAN KUMAR 09-04-2026 NEED CRPC SECTION IN THIS PETITION
Mobile:9007430256 SINGH
Email:GKSIGH.IND@GMAIL.COM
27 CRR 1296/2026 RAMJI PANDEY PAULOMI DUTTA 09-04-2026 SUFFICIENT COURT FEE IS NOT DEPOSITED
Mobile:7031130619
Email:GITASUKHLAWCHAMBERS@GMAIL.COM
28 CRR 1309/2026 MANASI CHAKRABORTY AND ANR ARUN NASKAR 10-04-2026 AGE OF PET NO 2 IS MISSING AND NAME OF
Mobile:9007422988 THE CONCERNED ADVOCATE CONNECTED TO
Email: ADVONASKAR@GMAIL.COM CLERK IS MISSING
29 CRR 1314/2026 ASHANKA CHAKRABORTY ABIRA 10-04-2026 TRIAL COURT IS MISSING IN THE PETITION.
Mobile:7595022178 BHATTACHARJEE
Email:ABIRA12111979@GMAIL.COM
30 CRR 1316/2026 DEBASIS MAITY AND OTHERS PINAKI RANJAN 10-04-2026 WRONG BENCH IS GIVEN IN THE PETITION
Mobile:9432093606 MITRA
Email:PINAKI.MITRAT16@GMAIL.COM
31 CRR 1319/2026 SUPRAKASH SARKAR SOUMI BARUI 10-04-2026 SIGNATURE OF ADVOCATE SHOULD BE DONE IN

Mobile:8337034371
Email:SOUMIBARUI4@GMAIL.COM

PROPER POSITION OF THE FORM.



SI
No.

32

33

34

35

36

37

38

39

40

41

42

43

Case
Type

CRR

CRR

FAT

FAT

FMAT

MAT

MAT

MAT

WPA

WPA

WPA

WPA

Filing No.

1320/2026

1326/2026

119/2026

120/2026

111/2026

533/2026

542/2026

547/2026

6673/2026

6761/2026

6843/2026

6907/2026

Name of Petitioner

ARINDAM PAL CHOWDHURY
Mobile:9831597236
Email:BOONSTONE556 @GMAIL.COM

SANJAY SRIBASTAB AND OTHERS
Mobile:9830119142
Email: SUKANTARAI@GMAIL.COM

UCO BANK
Mobile:9830172604
Email:MISHRAADV@GMAIL.COM

DEBASISH ROY KARMOKAR
Mobile:6294861952
Email:ADV.SADIDHAIDER@GMAIL.COM

MADHAB CHANDRA BASU
Mobile:9123385447
Email:ARDHENDUNAG97 @GMAIL.COM

UJJWAL SHAIKH
Mobile:9836560420
Email: TIRTHAEDU2013@GMAIL.COM

The Central Provident Fund Commissioner
Mobile:9433020160

CALCUTTA STATE TRANSPORT CORPORATION AND
ORS

Mobile:9051406288
Email:SAHINASUMI.CAL@GMAIL.COM

CANARA BANK
Mobile:9831993451
Email:FAROOK.ALY@GMAIL.COM

NAYAN BISWAS
Mobile:8848271872
Email:SAYANTANADHYA52@GMAIL.COM

M/S. ALOKE NAYAK
Mobile:6291739912
Email:ADV.SUDHIRDAS@GMAIL.COM

AYESHA
Mobile:9836135848
Email:MAIDULANDASSOCIATE@GMAIL.COM

Name of Learned Compliance
Advocate

SUKANTA DAS

SAILESH MISHRA

SADID HAIDER

ARDHENDU NAG

TIRTHANKAR

MUKHERJEE

SATYENDRA
AGARWAL

SAHINA SUMI

FAROOQUE ALI

SAYANTAN ADHYA

SUDHIR KUMAR

DAS

MAIDUL ISLAM

KAYAL

By Date
10-04-2026

10-04-2026

10-04-2026

10-04-2026

09-04-2026

09-04-2026

09-04-2026

10-04-2026

09-04-2026

09-04-2026

10-04-2026

09-04-2026

List of Defect(s)

BNSS IS MISSING IN THE PETITION

1) MENTION AGES OF ALL THE PETITIONERS IN
CAUSE TITLE ... 2) MENTION P.S. CASE DETAILS
IN PRAYER PARA

LIST OF PAPER ISSUE, SUBJECT CATEGORY
CODE NOT FOUND AND DECEASED PERSON
FOUND

REQUIRED ADVT. THROUGH

RSPONDENT DIST. WRONG

LIST OF DOCUMENTS ISSUE

RESPONDENT SERIAL NOS DOES NOT MATCH

WRONG CASE NO.

RESPONDENT1 PISNCODE,RESPONDENT 3
DISTRICT MISSING
SUBJECT CATEGORY CODE WRONG

PAGE 1, CAUSE TITLE PAGE WRONG

LISTING DATE IS HOLIDAY



SI
No.

44

45

46

47

48

49

50

51

Case
Type
WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA(P)

Filing No.

6909/2026

6921/2026

6978/2026

7087/2026

7103/2026

7104/2026

7106/2026

143/2026

Printed On 23-03-2026

Name of Petitioner

OMAR FARAQUE MOLLA
Mobile:9836135858
Email:MAIDULANDASSOCIATE@GMAIL.COM

AMANUL HAQUE
Mobile: 7003629723
Email:ZIASALO8@GMAIL.COM

SAIBAL CHATTERJEE
Mobile:9830532441
Email:GHOSHSUBHO75@GMAIL.COM

BRISHBHAN SHAW
Mobile:8777530063
Email:JHALEGALSOLUTION@GMAIL.COM

TRIPTI CHAKRABORTY
Mobile:9434837062
Email:CHANDANDUTTA746@GMAIL.COM

BIMAL CHANDRA BHUNIA
Mobile:9830627136
Email: ARUNAVAPATI321@GMAIL.COM

HUSNE ARA
Mobile:9434837062
Email: CHANDANDUTTA746@GMAIL.COM

ABHISHEK DAS
Mobile:9831652943
Email:BHATTACHARYA.SOMALI@GMAIL.COM

Name of Learned Compliance

Advocate
MAIDUL ISLAM
KAYAL

HAMIDUL HAQUE

SUBHRAJYOTI
GHOSH

ROWSAN KUMAR

JHA

CHANDAN DUTTA

ARUNAVA PATI

CHANDAN DUTTA

SOMALI
BHATTACHARYA

By Date
10-04-2026

10-04-2026

10-04-2026

10-04-2026

10-04-2026

10-04-2026

10-04-2026

10-09-2026

List of Defect(s)

1. LISTING DATE WRONG
2. SUB CATEGORY CODE MISSING

SARFAESI ACT NOT MENTIONED

LOGO MISSING

LISTING DATE WRONG

LISTING DATE WRONG

SUB CATEGORY CODE AND COURT NO DOES

NOT TALLY

LISTING DATE WRONG

1. CAUSE TITLE PAGE 1 WRONG
2. SUB CATEGORY CODE WRONG
3.VOKA MUST BE ATTACHED TO LAST VOLUME



